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such contraventions were penalized Rs.15.00 lakh each, eight banks which had less
than five, but more than two such contraventions were penalized Rs.10.00 lakh each
and five-banks which had two such contraventions were penalized Rs. 5.00 lakh

each.

(d) and (e) Penal action is taken by RBI under clause (b) of sub-section (1)
of Section 47A of the Act read with clause (i) of sub-section (4) of Section 46 of
the Act. The Government has reviewed the penalty regime under the Act and
substantially increased the penalties by way of an amendment in the Act to
establish an effective and dissuasive penalty regime for violations of the provisions
of the Act. In terms of the provisions of the amended Act as amended by the
Banking Laws Amendment Act, 2012, such penalty under the Act has been
increased from Rs.5.00 lakh to Rs.l crore and the daily penalty for continuance of
the contravention or default has been increased from Rs.25,000 to Rs.l lakh.

Difficulties faced by patients in getting treatment at ATIMS

*497.SHRI DHIRAJ PRASAD SAHU: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government is aware that a large number of patients from

outside Delhi visit AIIMS and Safdarjung Hospital for better treatment;

(b) if so, whether these outdoor patients face a lot of difficulties in getting

the appointments from doctors and treatment process as well;

(¢) whether the rent for a small room with a single bed has been increased
nearly threefold from Rs.35 to Rs.100 per day;

(d) if so, whether there is any plan with Govemment to control this; and

(&) whether ATIMS infrastructure is under tremendous strain due to a heavy

patient load on it?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): (a) and (b) It is a fact that very large number of patients, nearly 26
lakhs every year, visit each of the Outpatient Departments (OPD) at All India
Institute of Medical Sciences (AIIMS), New Delhi and Safdarjung Hospital, New
Delhi for consultation and proper treatment. In spite of space and other
infrastructure constraints in OPDs, best possible efforts are made by the doctors,
nurses and other staff to give proper attention to OPD patients and to provide

them with the best possible consultation and care. OPD patients, who are admitted
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to in patient wards are provided the best possible treatment and other care by
faculty and staff of both the hospitals.

(c) and (d) In-patients admitted in general wards in ATIMS are charged Rs.35
per bed per day which has not been increased since 1995. They also get food/
meal/breakfast/tea within that charge. However, patients belonging to below poverty
line category are exempt from paying bed charges (i.e. Rs.35 per bed per day).

(e Keeping in view ever increasing patient load at ATIMS, New Delhi, the
Government has decided to establish the 2nd campus of AIIMS on 300 acres of
land provided by Government of Haryana at Badsha Village, Jhajjar. Further, the
Government is setting up 6 new AIIMS in Jodhpur, Rishikesh, Bhopal, Raipur, Patna
and Bhubaneshwar to provide tertiary care to the general population in the

respective States/regions.

Fluctuations in prices of crude oil

1#498. SHRI RAVI SHANKAR PRASAD: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

{a) whether it is a fact that the prices of crude oil in international market

have witnessed severe fluctuations in the previous financial year;

(b) if so, the average price of crude oil in international market during each

quarter of the said year; and

(cy the quantity of crude oil imported each by the private and Government

sectors in India during each quarter?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIMATT PANABAKA LAKSHMI): (a) and (b) The prices of
crude oil and petroleum products in the international market fluctuate on daily
basis depending on several factors including demand and supply conditions. The
average price of Brent, Dubai, Oman and Indian basket crude oil during each

quarter of 2012-13 is given below:

($/bbl.)
Brent Dubai Oman Indian basket
1 2 3 4
April-June, 2012 108.29 106.19 106.27 106.89
July-September, 2012 109.50 106.13 106.36 107.16

+Original notice of the question was received in Hindi.



